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BKKIftT ON TUX WORKING  Or  DEPOSIT

Insurance Corporation  Bombay for

XUS YEAR 1974 AND NOTIFICATION UNDER

Customs Act, 1962

THE MINISTER OP  STATE  IN­

CHARGE OP THE DEPARTMENT Of 
REVENUE  AND  BANKING  (SHRI 
PRANAB KUMAR MUKHERJEE)*  I 
«beg:

(1) to re-lay  on the  Table a 
copy of the Report (Hindi and 
English  versions)  on  the 
’working of the Deposit Insu­
rance Corporation,  Bombay, 
for the year ended tne  31st 
December, 1974,  along  with 
the Audited Accounts, u nder 
sub-section (2) of section  32 
of the Deposit Insurance Cor. 
poration Act, li*«l.  ;Pla< ei 
in  Library.  See  No.  LT- 
10042/76].

42) to lay on the Table a copy of 
Notification  No  G.S.R.  441 
(Hindi and English versions) 
published m Gazette of India 
dated the 27th March,  1976, 
under section 159 of the Cus­
toms Act, 1962 together with 
an explanatory memorandum 
[Placed in Library  See No 
LT-10602/7bl.

.annual Report of  India tourism 
Development Corporation tor 1974-75

THE MINISTER  OF  STATE  IN 
THE MINISTRY OP TOURISM AND 
CIVIL AVIATION (SHRI SURENDRA 
PAL SINGH):  I beg to lay on the
Table a copy of the Annual  Report 
(Hindi and English versions) of  the 
India Tourism Development  Corpora­
tion Limited, New Delhi, for the year
1974-75 along with the Audited Ac­
counts and the comments of the Comp­
troller and Auditor General  thereon, 
under sub-section (1) of section 619A 
of the Companies Act, 1956.  f Placed 
in Library. See No. LT-10803/76].

J**uiukc* (AWtt.) m m, 1976, »®HU
GMrcv JU&KS  <CrOOM)  lM8QlUfCX

(AMW)  8WQ,  1976.  EMCMB'**
RISKS (imOERTAICISG*)  JNKOJRAHC*

Scheme, 1976 KTc. (Amot. \  ,

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRIMATI 
SUSHILA ROHATGI); I beg to lay on 
he Table—

(1)A copy of the Insurance (Amend­
ment) Rules, 1976 (Hindi and English 
versions) published in Noifleation No 
G.S.R. 404 in Gazette of India dated 
the 20th March, 1976, under sub*seotian 
(3) of section 114 el the Insurance Act, 
1938.  [Placed in  Library. See  No. 
LT-10604>>76].

(2)  A copy of the Emergency Risks 
(Goods)  Insurance  (Amendment) 
Scheme, 1976 (Hindi and English ver­
sions) published in Notification No. S O- 
201(E) in Gazette of India dated the 
18th March, 1976, unde* sub-section
(6) of section 5 of the Emergency Risks, 
(Good̂ Insurance Act, 1971. [Placed 
in Library  See No. LT-10b05/7U}.

(3) A copy of the Emergency Risks 
(Undertakings)  Insurance  (Amend 
ment) Scheme, 1976 (Hindi and Eng­
lish versions) published in Notification 
No SO 202(E) in Gazette of India dated 
the 18th March, 1976, under subjection
(7) of  section 3  of  the Emergency 
Risks (Undertakings)  Insuianoe A<t,

1971. [Placed in Library. See No. LT- 
10606/76]

(4) A copy of the  Annual  Report 
(Hindi and English version*) on  the 
working of the Industrial and Commci- 
cial Undertakings of the Central Gov­
ernment for the year 1974-75— Volu­
mes 1—III. fPtocvd in Library, See 
No. LT-10607/76].

(5) A copy each of the Detailed De­
mands for Grants (Hindi and English 
versions) of the following Ministiies 

for 1976-77:—

(i)  Ministry of Chemicals and FW- 
tilizers;


